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(e) That Mr. Ashish C. Bhatt, practicing Company Secretary failing him

Mr T.B. Kaushik, also a practicing company Secretary is hereby

appointed as Scrutinizer of the meeting of preference Shareholder of the

Applicant Company and the fees of the scrutinizer is fixed at Rs.

10,000/-.

(0 That the value and the number of the shares of the sore preference

shareholder shall be in accordance with the books / register of the

Applicant Company or depository records and where the entities in the

books / register/ depository records are disputed, the chairman of the

Meeting shall determine the value for the purpose of the aforesaid

meeting and his decision in that behalf would be final.

B.S.V. Prakash ma Member (Judicial)

V. Nallasenapthy, Member (Technical)
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